CENTRAL ARDMINISTRATIVE TRIBUNAL

- ERNAKULAM BENCH - -

L TR PR

B.,A._ 55 of 1993.
Thursday, the 28th day of July 1594,

LORAN: .
~ HON'BLE SHRI S KASIPANDIAN, ADMINISTRATIVE MEMBER
HON®BLE SHRI P. SURYAFRAKASAM, JUDICIAL MEMBER

-

N.C. JOseph; Chawkidar,
Perumanoor Pest Gffice,

"~ Ernakulam, - .o Applicant.

(By Advocates P. Santhoshkumar and
Shri P. Sathikumar
Vs,
1. Union of India, rep. by
the Secretary, Ministry of

Communications, Neuw Delhi.

2. The Postmaster Gencral;
Centrel Region, Kochi-16.

3. The Senior Superintendent of
Post Offices, Ernskulam Dlulsion,
KOChl“ 16«
4. Ths Postmaster, Ferumancor Post x
0ffice, Ernakulam, - oo Respondents,

(By Advocete Shii K. Karthikays Panicker, ACGSC.)
ORDER

S .KAS IPANDIAN, ADMINISTRATIVE MEMBER

The learned counsl for agplicant submits that he
wants to withdraw the application reserving his right te make a

representation to the higher asuthorities on redressal of his
 grievaﬁces. Application is, therefore, dismissed. No order

as tgo éosts.

Dated the 28th day of July, 1994,

~
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(P, SURYAPRAKASAM) " (S KASIPANDIAN)
MEMBER (3) ' ' » MEMEER (A)
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